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.COUNmL OF STATE" 
JlMU1o.lI, 9th AuguBt, 1943. 

The Council met in the Council Chamber of the Counoil House at Eleven of the 
Clock, the Honourable the President in the Chair. '. 

THE HONOURABLE THlD PRESIDENT; Honourable Members, we will proceed 
with the work of the aecret session. The Secretary will please see that the Public 
Galleries as well as the Press Galleries are cleared except for the members of the 
Legislative Assembly and I have also directed the suspension of the Standing Order 
'12 which provides for the preparation and publication of the proceedings of this 
Council. As many Honourable Members have expressed their desire to participate 
in the debate this morning, I have to mention that I have definitely fixed 15 minutes 
for each member who desires to address the, House and I trust the Honourable 
Members will rigidly observe my suggestion. 

MOTION RE WAR SITUATION. 
The sitting was in secret. session and the Council discussed the following Motion 

moved by His Excellency the Commander-in-Chief ;-
41 That the war IIiwation be taken into CODBideration." 
The Council then adjourned till Eleven of the Clock on Tuesday; the 10th 

August, 1943. 

( ;'57 ) 




